ACT No. XV oF 1885,

Passep BY THE GoverNOR GENERAL oF INpDra v Counorw.

(&eceived the assent of the Governor General on.the nd Ootober
1885.)

An Act to amend the Local Authorities Loan
Act, 1879.

‘VHEREAS it is expediént to amend the. Local

Authorities Loan Act, 1879 ; 1t is hereby enacted xy 1
as follows :— g

Addition to 1. After clause (%) of the proviso to section 8 of
section 8, Act

XT of 1879, the said Act the following shall be added :—
[11 OI,

“(c) to affect the power conferred on any local
authority by any such enactment to charge its funds
by guaranteeing the payment of interest on money to
be applied to any purpose to which the. funds of the
local authorlty can legally be applied.”




